
 यथा  Papers  Laid

 {Shri  A  ए.  George]
 price  of  cement  in  Nagaland.
 [Placed  in  Library  See

 No,  LT-30245/76.}

 REPORT  OF  COMMISSION  OF  INQUIRY  re.
 Buarat  Sevak  Samags

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  ‘SHRI  PRABHUDAS
 PATEL):  On  behalf  of  Shr  Shah
 Nawaz  Khan,  I  beg  to  lay  on  the  Table
 a  copy  of  the  Report  (Hind:  version)
 ot  the  Commisaion  of  Inquiry  into  the
 affairs  of  the  Bharat  Sevak  Sama;
 [Placed  wm  Library.  See  No  LT-
 10246/76  J

 NOTIFICATION,  UNDEF  ESSENTIAL  COM-
 mopities  Act,  955  aNp  REporr  (1974)
 or  TARIFF  COMMISSION  Ye.  CIMFENT

 INDUSTRY

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INDUSTRY  AND
 CIVIL  SUPPLIES  (SHRI  B.  P
 MAURYA):  I  beg  to  lay  on  the

 *Table—

 (l)  A  copy  each  of  the  following
 Notifications  (Hindi  and  En-
 lish  versions)  under  sub-
 section  (6)  of  section  3  of  the
 Essential  Commodities  Act,
 39585  al

 Q)  The  Paper  (Control  of  Pro-
 duction)  Amendment  Order,
 ‘1975,  published  in  Notifica-
 tion  No.  S.O.  255l  in
 Gazette  of  India  dated  the
 9th  August,  1975.

 (i)  The  Paper  (Conservation
 and  Regulation  of  Use)
 Amendment  Order,  1975,
 published  in  Notification
 No  SO  458(E)  in  Gazette
 of  India  dated  the  29th
 August,  975

 Gu)  The  Paper  (Control  of  Pro.
 duction)  Second  Amend-
 ment  Order,  ‘1975,  published
 in  Notification  No.  S.O.
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 487(E)  in  Gazette  of  India
 dated  the  8th  September,
 1975.

 av)  The  Paper  (Contro!  ‘
 Production)  Third  Amend-
 ment  Order,  ‘1975,  published
 in  Notification  No,  8.0.
 488(E)  in  Gazette  of  India
 dated  the  8th  September,
 975

 (v)  The  Paper  (Conservation
 and  Regulation  of  Use)
 Second  Amendment  Order,
 1975,  published  in  Notifica-
 tion  No  S.O,  650(E)  in
 Gazette  of  India  dated  the
 2th  November,  ‘1978.

 (vi)  SO  65l(E)  published  in
 Gazmtte  of  India  dated  the
 2th  November,  1975.
 {Placed  m  Library.  See  No
 LT-0247/76  ]

 (2)  A  copy  -f  the  Report  (1974)
 (Hindi  version)  of  the  Tariff
 Commission  on  the  compre-
 hensive  review  of  the  Cement
 Industry  and  revision  of  fair
 ex-works  prices  payable  to
 the  mroducers,  under  sub.
 section  (2)  of  section  6  of  the
 Tariff  Commission  Act,  1951.
 [Placed  in  Library,  See  No.
 LT-0248/76  J

 Customs  AND  CENTRAL  Excise  DoTies
 Drawsack  (l8T  AmpT.)  RuikEs,  976
 AND  NOUWIFICATION  UNDER  THE  CENTRAL

 Excise  Routes,  944

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM
 BIR  SINHA):  On  behalg  of  Shri
 Pranab  Kumar  Mukherjee,  I  beg  to
 Jay  on  the  Table—

 qd)  A  copy  of  the  Customs  ani
 Central  Excise  Duties  Draw
 back  (First  Amendment)  Ru-
 Jes,  976  (Hindi  and  Exglish


